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(d) whether this festival would be held
in Calcutta at least once a year, when this
city, once the cultural centre of the film
industry, has got the necessary infrastruc-
ture for this purpose; and

(e) i not, the reasons therefor?

THE MINISTER OF INFORMATION
AND BROADCASTING AND MINISTER OF
PARLIAMENTARY AFFAIRS (SHRI P,
UPENDRA): (a) Yes, Sir. The Government
has now taken the decision to hold the Inter-
national Film Festival for documentary and
short films once in every two years or bien-
nially.

(b) This decision was taken in view of
the financial constraints of the 8th Five Year
Plan.

In addition, itis felt that it would be better
to alternate this festival with the International
Children’s Film Festival,

{c) The tentative expenditure for festi-
valsin 1992 and 1994 is estimated as Rs. 62
lakhs and Rs. 71 lakhs respectively.

(d) The Government has decided to
hold the festival biennially. Therefore the
question of holding the Film Festival in Cal-
cutta at least once a year does not arise.

However the question of holding the
Film Festival in Calcutta in rotation will be
given due consideration by the Ministry at
the appropriate time.
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[Translation]
Schemes of UCO Bank

10500. PROF. RASA SINGH RAWAT:
Will the Minister of FINANCE be pleased to
state:

(a) the investment made by the UCO
Bank in different Schemes during the last
three years, scheme-wise;

(b) the number of branches of this Bank
in Rajasthan, district-wise;

(c) the deposits of this Bank in Rajast-
han and the amount of loans given in the
State during last three years;

(d) the names of the schemes under
poverty alleviation programmes being oper-
ated by the Bank in the State andthe number
of beneficiaries thereunder during the last
three years;

(e) whether Government have received
complaints about mismanagement in this
Bank; and

(f) if so, the details thereof and the
action proposad to be taken by Government
in this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRIANIL SHAS-
TRI): (a) UCO Bank has reported that during
the years 1986-87, 1987-88 and 1988-89
following investments had bean made by the

(e) Does not arise. bank in different schemes:
Name of the Scheme Amount Sanctioned
(Rs. in lakhs)
1986-87 1987-88 1988-89
1 3 4
IRDP 1972 3310 2219
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Name of the Scheme Amount Sanctioned
(Rs. in lakhs)
1986-87 1987-88 1988-89
1 2 3 4
SEEUY 2296 1346 1780
SEPUP 496 563 542
Name of the Scheme Balance Outstanding
(Rs. in lakhs)
March 87 March 88 March 89
1 2 3 4
DIR 2102 1954 1810
20 Point Programme 19688 23538 29347
Weaker Sections 20186 24997 29771

(b) The total number of branches of

bank on 31.3.1990 were 135. The district-

UCO Bank in Rajasthan as reported by the  wise posilion is indicated below:

Sl. No. District No.
1 2 3
1. Alwar 2
2. Bharatpur 2
3. Jaipur 39
4, Jhunjhunu . 4
5, Chury 1
6. Sikar 1
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Sl. No. District No.

1 2 3

7. Tonk 2

8. Barmer 1

9. Bikaner 6
10. Sriganganagar 4
11. Jodhpur 33
12. Pali 1
13. Ajmer 7
14. Bhilwara 1
15. Bundi 1
16. Kota 5
17. Nagaur 23
18. Udaipur 2
Total No. 135

{c) The deposits of the bank in Rajast-

State during the last three years as reported

han and the amount of loans given in the by UCQO Bank are as under:
Balance Outstanding
(Rs. in lakhs)
March 1987 March 1988 March 1989
1 3 4
Deposits 14642 19510 24364
Advances 7906 8839 10727

(d) The number ¢ beneficiaries under

the Poverty Alleviation Programme in Ra-
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jasthan during the last 3 years as reported by UCO Bank scheme-wise are indicated below:

Name of the Programme/ No. of beneficiaries sanctioned loans
Scheme
March 1987 March 1988 March 1989
1 3 4
IRDP 4972 6781 6205
SEEUY 986 539 618
SEPUP 1492 1905 1419
No. of beneficiaries against whom loan outstanding
1 3 4
DRI 7683 5538 5570
20 Point Programme 32530 37938 44077
Weaker Sections 35603 41039 46731

(e) and (f). Reserve Bank of India has
reported that there were industrial relation
problems in the offices of UCO Bank in
Rajasthan. The Bank has taken suitable
action for normal functioning of its branches
in the State.

[English)
Appointment of Chairmen of Public
Sector Banks
10501. SHRIMULLAPPALLY RAMA-
CHANDRAN:
SHRIPYARELAL KHANDEL-
WAL:

Willthe Minister of FINANCE be pleased
to state:

(a) whether any objections have bean
received to the appointmentof the Chairmen

of any public sector banks;
{b} if so, the details thereof;

(c) the names of public sector banks
wherein Chairman are yet to be appointed;
and

(d) the time by which these appoint-
ments are likely to made?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRIANIL SHAS-
TRI): (a), to (d). At present the position of
only Chairman and Managing Director, New
Bank of India is vacant since 11.4.1990. it
will be the endeavour of the Government to
fillupthis vacancy expeditiously. No specific
objection has been received against the
appointment of any Chairmen appointed
during the year.



